
GOVERNMENT OF INDIA 

MINISTRY OF EDUCATION 

DEPARTMENT OF SCHOOL EDUCATION AND LITERACY 
 

LOK SABHA 

UNSTARRED QUESTION NO. 1364 

ANSWERED ON 08.12.2025 

 

Setting up of New KVs and JNVs 

1364.   Shri Godam Nagesh:  

Will the Minister of EDUCATION be pleased to state:  

(a) the status of newly sanctioned Kendriya Vidyalayas and Jawahar Navodaya 

Vidyalayas across the country, State/UT-wise including Telangana;  

(b) whether the Government is taking steps to improve these schools to international 

standards; and  

(c) if so, the details thereof?  

ANSWER 

MINISTER OF STATE IN THE MINISTRY OF EDUCATION 

(SHRI JAYANT CHAUDHARY)  

 

(a) Proposals for opening of new Kendriya Vidyalayas (KVs) may be sponsored by 

Ministries or Departments of the Government of India/State Governments/ Union Territories 

Administrations, with commitment to provide requisite extent of suitable land, free of cost, for 

construction of the permanent building and suitable rent-free temporary accommodation to 

run the Vidyalaya till the permanent building is constructed.  

The Government of India has sanctioned 85 new KVs in December, 2024 and 57 new 

KVs in October, 2025. State/UT-wise status of these 85 and 57 newly sanctioned KVs is at 

Annexure-I and Annexure-II respectively. 

           The Navodaya Vidyalaya Scheme envisages for opening of one Navodaya Vidyalaya 

(NV) in each district of the country. Opening of new NVs depends on the willingness of the 

concerned State Government/UT administration to make available requisite suitable land, free 

of cost, for construction of the permanent building and making available required temporary 

building, free of rent, to run the Vidyalaya till the permanent building is constructed.  



         Total 28 NVs have been sanctioned across the country in December, 2024. State-wise 

status of 28 newly sanctioned NVs is at Annexure-III. 

(b) & (c)  Kendriya Vidyalaya Sangathan (KVS) and Navodaya Vidyalaya Samiti (NVS) 

are continuously upgrading the infrastructure of KVs and NVs to align with global standards. 

The following key initiatives have been undertaken by KVS and NVS to bring school 

infrastructure closer to international benchmarks and creating a modern, student-centric 

learning environment:  

 

 Provision of smart classrooms, upgraded science & ICT laboratories and smart 

libraries to support digital and experiential learning. 
 

 Construction of modern, eco-friendly school buildings following green building 

norms. 
 

 Development of improved sports infrastructure, including basketball and volleyball 

courts, athletic tracks and other facilities. 
 

 Establishment of Atal Tinkering Labs, Skill Labs and well-equipped activity rooms to 

promote innovation, skill development, and holistic growth. 
 

 Upgradation of campus facilities such as sanitary blocks, barrier-free access for 

CwSN (Divyang) and improved campus landscaping. 

 

Further, a range of initiatives has been undertaken in KVs and NVs to progressively 

align with global best practices and advance towards international standards of 

excellence, in line with the National Education Policy (NEP) 2020 and the Sustainable 

Development Goal, particularly SDG-4: Quality Education. These initiatives broadly 

include the following key measures: 
 

 Improving the Pupil–Teacher Ratio (PTR). 
 

 Strengthening project-based and Competency based learning. 

 Implementing Competency-based assessments for holistic learner development. 
 

 Assessment of Students by Olympiads / Global Academic Competitions such as 

IMO, NSE, STEM/Robotics Olympiads and NAAS for international benchmarking of 

excellence. 

 Integration of value education and inclusive education, reinforcing equity and access 

in line with SDG commitments. 

 Curriculum is being linked with skill and vocational education, entrepreneurship, and 

life-skills education to ensure employability and global readiness. 



 Enhancing learning by leveraging digital technologies through smart classrooms, AI-

based tools, upgraded laboratories and sports facilities is being expanded across 

Vidyalayas. 

 Continuous teacher training and capacity building. 

 Collaboration through international level programme like SAKURA, YUVA by 

National Academy of Agriculture Sciences (NAAS), YUVIKA etc. 

 Promotion of environmental education through Mission LiFE, sustainability practices 

and global citizenship further support the transformation of academic delivery. 

 

In addition, KVs and NVs are being upgraded into exemplary schools under the PM 

SHRI scheme which is built upon six major pillars: (1) Curriculum, Pedagogy and 

Assessment, (2) Access and Infrastructure, (3) Human Resources and School Leadership, 

(4) Inclusive Practices and Gender Equity, (5) Management, Monitoring and Governance 

and (6) Beneficiary Satisfaction. Through modern infrastructure such as smart classrooms, 

ICT and science labs, competency-based and experiential learning, and inclusive & well-

governed school environments, the scheme helps to elevate education quality to 

international standards. 

 

***** 

 



Annexure I 

 

ANNEXURE REFERRED TO IN REPLY TO PART (a) OF THE LOK SABHA UNSTARRED 

QUESTION NO. 1364 ASKED BY SHRI GODAM NAGESH, HON’BLE MEMBER OF 

PARLIAMENT ANSWERED ON 08.12.2025 REGARDING “Setting up of New KVs and 

JNVs.” 

 
State/UT-wise status of 85 new Kendriya Vidyalayas (KVs) sanctioned in December, 2024 

 

S. No. State/UT Name of KV 
Functional/ 

Non-functional* 

1 

Andhra 
Pradesh 

 

Valasapalle Village, Madanapalle Mandal, 
District Chittoor 

Non-functional 

2 
Palasamudram Village, Gorantala Mandal, 
District Sri Satya Sai  

Functional 

3 
Tallapalli Village, Macherla Mandal, District 
Guntur 

Non-functional 

4 Nandigama, District Krishna Non-functional 

5 
Rompicherla Village, Narasaraopet Division 
District Guntur 

Non-functional 

6 Nuzvid, District Krishna (Now Eluru District) Non-functional 

7 Dhone, District Nandyal Functional 

8 Anakapalle, District Anakapalle Non-functional 

9 
Arunachal 
Pradesh 

Pitapool, Lower Subansiri 
Non-functional 

10 Assam Jagiroad, District Morigaon Non-functional 

11 

Chhattisgarh 

Mungeli, District-Mungeli Non-functional 

12 Surajpur, District Surajpur Non-functional 

13 Bemetara District, Chhattisgarh Functional 

14 Hasoud, District Janjgir Champa Non-functional 

15 

Gujarat 

Chakkargarh, District Amreli Non-functional 

16 Ognaj, District Ahmedabad Non-functional 

17 Veraval, District Gir-Somnath Non-functional 

18 

Himachal 
Pradesh 

Riri Kuthera, District Kangra Non-functional 

19 Gokulnagar, Uppar Bhanjal, District- Una Non-functional 

20 Nandpur, District Una Non-functional 

21 Thunag, District Mandi  Non-functional 

22 

Jammu & 
Kashmir  

Gool, District Ramban Non-functional 

23 Ramban, District Ramban Non-functional 

24 Bani, District Kathua  Non-functional 

25 Ramkot, District Kathua Functional 

26 Reasi, District Reasi Non-functional 

27 Katra (Kakriyal), District Reasi Non-functional 

28 Ratnipora, District Pulwama Non-functional 

29 Galander (Chandhara),District Pulwama Non-functional 

30 Mughal Maidan, District Kisthwar Non-functional 



31 Gulpur, District Poonch Non-functional 

32 Drugmulla, District Kupwara Non-functional 

33 Vijaypur, District Samba Non-functional 

34 Panchari, District Udhampur Non-functional 

35 
Jharkhand 

Barwadih, District Latehar (Railway) Non-functional 

36 Dhanwar Block, District Giridih  Non-functional 

37 

Karnataka 

Mudnal Village, Yadgiri District Non-functional 

38 Kunchiganal Village, District Chitradurga  Non-functional 

39 
Elargi (D) Village, Sindhanur Taluk, District 
Raichur 

Functional 

40 Kerala Thodupuzha, District Idduki Functional 

41 

Madhya 
Pradesh 

Ashok Nagar, District- Ashok Nagar Functional 

42 Nagda, District Ujjain Non-functional 

43 Maihar, District Satna Non-functional 

44 Tirodi,  District Balaghat Functional 

45 Barghat, District Seoni Functional 

46 Niwari, District  Niwari Non-functional 

47 Khajuraho, District Chhatarpur Functional 

48 Jhinjhari, District Katni Functional 

49 Sabalgarh, District Morena Functional 

50 Narsinghgarh, District Rajgarh Functional 

51 
CAPT (Central Academy Police Training) 
Bhopal, Kanhasaiya 

Non-functional 

52 

Maharashtra 

Akola, District Akola Non-functional 

53 NDRF Campus, Sudumbare, Pune Functional 

54 Nachane, District Ratnagiri Non-functional 

55 NCT of Delhi  Khajuri Khas District- North East Delhi Functional 

56 

Odisha 

Railway Titlagarh, District Bolangir Functional 

57 Patnagarh, District Bolangir Functional 

58 Talcher, District Angul Functional 

59 ITBP khurda, District Khurda Functional 

60 Athmallik District Angul Functional 

61 Kuchinda, District Sambalpur Functional 

62 Dhenkanal (Kamakhyanagar) Functional 

63 Jeypore, Koraput District Functional 

64 

Rajasthan 

AFS Phalodi, District Jodhpur Functional 

65 BSF Satrana, District Sriganganagar Non-functional 

66 BSF Srikaranpur,District Sriganganagar Functional 

67 Hindaun City, District Karauli Non-functional 

68 Merta City, District Nagaur Non-functional 

69 Rajsamand District Rajsamand Non-functional 

70 Rajgarh, District Alwar Non-functional 

71 Bhim, District Rajsamand Non-functional 

72 Mahwa, District Dausa Non-functional 



73 
Tamil Nadu 

Theni, District Theni Non-functional 

74 Pillaiyarpatti, District Thanjavur Non-functional 

75 
Tripura 

Udaipur, District Gomati Non-functional 

76 Dharmanagar, District North Tripura Functional 

77 

Uttar Pradesh 
 

Chandpur, District Ayodhya  Non-functional 

78 Kannauj District Kannauj Non-functional 

79 Payagpur, District Jaunpur Functional 

80 Maharajganj, District Maharajganj Functional 

81 Bijnor District Bijnor Functional 

82 

Uttrakhand 

Narendra Nagar, District Tehri Garhwal Non-functional 

83 Dwarahat, District Almora Non-functional 

84 Kotdwar, District Pauri Garhwal Functional 

85 Madan Negi, District Tehri Garhwal Non-functional 

  
*Non-functional for want of suitable land/temporary accommodation from the concerned 

State/UT/Sponsoring Authorities. 

***** 

 

 



Annexure II 

 

ANNEXURE REFERRED TO IN REPLY TO PART (a) OF THE LOK SABHA UNSTARRED 

QUESTION NO. 1364 ASKED BY SHRI GODAM NAGESH, HON’BLE MEMBER OF 

PARLIAMENT ANSWERED ON 08.12.2025 REGARDING “Setting up of New KVs and 

JNVs.” 

 
State/UT-wise status of 57 new Kendriya Vidyalayas (KVs) sanctioned in October, 2025 

 

S. No State/UT Name of KV 

 

Functional/Non-
Functional* 

1 

Andhra 
Pradesh 

Palasa, Distt. Srikakulam Non-functional 

2 Mangasamudram Village, Distt. Chittoor  Non-functional 

3 
Bairuganipalle Village, Kuppam Mandal, 
District Chittoor 

Non-functional 

4 
Sakhamuru Village, Thulluru Mandal, 
District Guntur 

Non-functional 

5 Assam Bokajan, Distt. Karbi Anglong Non-functional 

6 

Bihar 

20th Bn SSB Paktola Distt. Sitamarhi Non-functional 

7 ITBP Katihar, Distt. Katihar Non-functional 

8 No.3 Darbhanga (AIIMS), Distt. Darbhanga Non-functional 

9 Madhepura, Distt. Madhepura Non-functional 

10 Nimi, Shekhopursarai, Distt. Sheikhpura Non-functional 

11 Digha, Distt. Patna Non-functional 

12 Walmi, Distt. Patna Non-functional 

13 Purnea, Distt. Purnea Non-functional 

14 Arwal, Distt. Arwal Non-functional 

15 Madhubani, Distt. Madhubani Non-functional 

16 Ara Town, Distt. Bhojpur Non-functional 

17 Bodh Gaya, Distt. Gaya Non-functional 

18 Bhagalpur Town, Distt. Bhagalpur Non-functional 

19 Kaimur, Distt. Bhabua Non-functional 

20 Jhanjharpur, Distt. Madhubani Non-functional 

21 Biharsharif City, Distt. Nalanda Non-functional 

22 
Muzaffarpur (Bela Industrial Area), Distt. 
Muzaffarpur 

Non-functional 

23 Munger Town, Distt. Munger Non-functional 

24 Jamuara and Katnicol, District Sheikhpura Non-functional 

25 Chhattisgarh GC, CRPF Tehsil Arang, Distt. Raipur Non-functional 

26 
Gujarat 

100 Bn. RAF/CRPF Vastral, Distt. 
Ahmedabad 

Non-functional 

27 Haryana Nuh, Distt. Nuh (Mewat) Non-functional 

28 Himachal 
Pradesh 

Paonta Sahib, Distt. Sirmaur Non-functional 

29 Kotkhai, Distt. Shimla, Himachal Pradesh Non-functional 

30 
Jammu & 
Kashmir 

Nagseni, Distt Kishtwar 
Non-functional 



31 Jharkhand 

106 Bn RAF/CRPF Complex, Distt. East 
Singhbhum 

Non-functional 

32 Barkatha, Distt. Hazaribagh Non-functional 

33 Karnataka Shinal, Athani Taluk, Distt. Belagavi Non-functional 

34 
Madhya 
Pradesh 

208, Cobra Bn. CRPF Janhwa, Distt. 
Balaghat 

Non-functional 

35 Nowgaon, Distt. Chhatarpur Non-functional 

36 Bada Malhera, Distt. Chhatarpur Non-functional 

37 Samnapur, Nainpur, Distt. Mandla Non-functional 

38 

Odisha 

Rairakhol, Distt. Sambalpur Non-functional 

39 Padampur, Distt. Bargarh Non-functional 

40 Udala, Distt. Mayurbhanj Non-functional 

41 Nilagiri, Distt. Balasore Non-functional 

42 Hindol, Distt. Dhenkanal Non-functional 

43 Pallahara, Distt. Angul  Non-functional 

44 
Rajasthan 

Sirohi, Distt. Sirohi Non-functional 

45 Didwana, Distt. Didwana-Kuchaman Non-functional 

46 Tamil Nadu Krishnagiri, Distt. Krishnagiri Non-functional 

47 

Telangana 

Bhadradri Kothagudem, Distt. Bhadradri 
Kothagudem 

Non-functional 

48 Mulugu, Distt. Mulugu Non-functional 

49 Nagavaram Shivar, Distt. Wanaparthy Non-functional 

50 
Chelgal Village, Jagtial Rural Mandal, 
District Jagtial 

Non-functional 

51 

Uttar Pradesh 

GC, CRPF, Chakiya Chandauli Distt. 
Chandauli 

Non-functional 

52 Shamli, Distt. Shamli Non-functional 

53 Sant Kabir Nagar, Distt. Sant Kabir Nagar Non-functional 

54 Mauranipur, Distt. Jhansi Non-functional 

55 
KV No. 3, Gorakhpur, HURL Campus, Distt. 
Gorakhpur 

Non-functional 

56 Badera Village, Tehsil Orai, Distt. Jalaun Non-functional 

57 Uttarakhand Sawad, Distt. Chamoli Non-functional 

 

*Non-functional for want of suitable land/temporary accommodation from the concerned 

State/UT/Sponsoring Authorities. 

***** 



Annexure III 

 

ANNEXURE REFERRED TO IN REPLY TO PART (a) OF THE LOK SABHA UNSTARRED 

QUESTION NO. 1364 ASKED BY SHRI GODAM NAGESH, HON’BLE MEMBER OF 

PARLIAMENT ANSWERED ON 08.12.2025 REGARDING “Setting up of New KVs and 

JNVs.” 

 
State-wise status of 28 new Navodaya Vidyalayas (NVs) sanctioned in December, 2024 

 

 
 

*Non-functional for want of suitable land/temporary accommodation from the concerned 

State Government. 

 

***** 

 

 

 

 

 

 

 

 

S.No. State NV (District) Functional/Non-Functional* 

1 

Arunachal Pradesh 
 

Kra Daadi Non-functional 

2 Lepa Rada Non-functional 

3 Lohit Non-functional 

4 Lower Siang Non-functional 

5 Pakke Kessang Non-functional 

6 Shi Yomi Functional 

7 Siang Non-functional 

8 Upper Subansiri Non-functional 

9 

Assam 
 

Charaideo Non-functional 

10 Hojai Non-functional 

11 Majuli Functional 

12 Sonitpur Functional 

13 South Salmara-Mankachar Non-functional 

14 West Karbianglong Non-functional 

15 Karnataka Bellary Non-functional 

16 Maharashtra Thane Non-functional 

17 
Manipur 

 

Kangpokpi Functional 

18 Thoubal Functional 

19 Noney Functional 

20 
 
 

Telangana 
 
 
 

Bhadradri-Kothagudem Functional 

21 Jagtial Functional 

22 Mahabubnagar Functional 

23 Medachal-Malkajgiri Functional 

24 Nizamabad Functional 

25 Suryapet Functional 

26 Sangareddy Non-functional 

27  
West Bengal 

Jhargram Non-functional 

28 Purba Bardhman Non-functional 



 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 


